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The Lok Sabha met at Eleven of the Clock

[MADAM SPEAKER in the Chair]
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(At this stage, Dr. N. Sivaprasad and some other hon. Members came
and stood on the floor near the Table.)

... (Interruptions)
MADAM SPEAKER: Question Hour.
Q. 401, Shri Vitthalbhai Hansrajbhai Radadiya -- not present
Shri Gorakh Prasad Jaiswal
... (Interruptions)
MADAM SPEAKER: Please put down these placards.
... (Interruptions)
MADAM SPEAKER: You are not supposed to show it.
... (Interruptions)
MADAM SPEAKER: No, please put down the placards.
... (Interruptions)
MADAM SPEAKER: This is against the decorum of the House. The sanctity of
the House must be observed.

... (Interruptions)

3eT& HEISAT : WIS, 3T Wildhls =i IRIU|

. ()
S WEISAT & WADTS - (AT

... (agm)
MADAM SPEAKER: This is against the sanctity of the House.

... (Interruptions)

A& HESAT : 3T WhTs A IRIY|

.. (caem)
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(Q. NO.401)
st MR URATE ST © AT J1ee] Halqdl, Nofd Bl U A BT Uh {8l 9T
AT golls ¥ fAaar gl 39 A1 gas ¥ ST Ui dear Ad BT §, S WeMl ¥ S
BT ICT Bl D 9 IR F HH AN T AN DI ¥eAd Ao . (FqEH) T8 S
2 [ ®ed AT B Gl Bl HRIGR od H 96 BT 7, U AT (U AWM B 3T AT

USHT TR B &, RIh AT Gells bl (pT Ud & D PRIT H YR & | DA AT S
gl I9H Bls qPbiid el AR W 21 ... (FagF) Bl AfA AT §b BRI ST 2, Al
fdiforar SHe! TR o © 3R AT oM H ¥t 3MTeRYT Y91 Sl 2 ... (FqbH) b
YT AT Hd SMUI, SHBT SAWR & B V&d 81 S9dI Al Bl UST 8, IAD! SAHBRI
I Yo d o TE e unht ®1 L (erae)

MADAM SPEAKER: You please put down the placard.
... (Interruptions)
JETET HBIGAT : 37T YT Yoy ga1 @idl a1 T8l HINy|
.. (e
£ TRE TR A™AAAT @ fLh& FRIedl, § AUh HIEgH | A1G el F31 Sft F goH1 =red
g [ oI WRBR 7 Verd H AN gRI YT AT b DR AR XeTd gRT I BR A UgaTd ol

DIy FAW AR BT 87 R 8, A1 Jedael @AR1 R 87 ... (Faum)
MADAM SPEAKER: You please put down the placard.

... (Interruptions)
A WA (FHR ARG o) HRIG], H AN 9ed d MWRI § 6 S Ud AUl
U qell Yod & ATd §b I @ oy o1 Ried g, 394 3R «1fdd gl &1 & fog
3R gaat gfaar wf R @ e, swa fow ve T et gF AN o o 2 81 6
I B Y, AT AN Bl 9D Bral e .. (@)
A TRE TG RNAT @ FRIed], I8 <& Sl © 6 &g AeNSdl AHE Ugarax &g Al
forelHicR AT @eM & fory @reft Sl €1 ... (JdeT™) 9 @refl 1 SY, ¥R oY, 39 oIy

R WRBR - P HEH SO 8¢ 3R IAU 8, dl ISV TV HEAl & GRUMH 3@ T6 T I

§ (crae)
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HAN TIAT TS 2 §H AN DI PR S 8 AR ... (FqGM) T STAST TepT Febret &
gl ... (FEuE) S S @rel o W@ E L (@)

e HRIGAT © 3T WAThlS el |

.. ()

PAR AAAT T 2 R B4 e, ... (Fa8) T RIReH & d8d PR ARISIST IS I Hriae
TS W of AW 2 3R IS | Pride Hdb He AT AN ... (JEFE) A 89 G- Wb o
g, ...(auF) 3R QR P el , Al ¥ Bl gl ... (@UF) W XP qel adl gl A
T WX A I A1 §B BT §, S 89 981 ¥ od &l B9 d1ed © P BH SUDI YR WA

TR 3R SHHT RATeH 3R &N e a1l ... (Fagm)

3rezmel WEIEAT ¢ S Yol HHR|

.. ()
3TeAE WRIGHT : Vol AR Sl ATIBT U9 Yl 2| 3T I3 Yoy

. ()
$it Yo PAR : A e FIGdT, BAN SMUS DIV H WA I 8, Sl Jagiord
SIS DR B, I e 21 98t ugel W IeM | o &R Yod B XH el ot o
3w IXGY 3R @rer uered onfS omd 91 Afhd g9 da g8 X & 7 BN DI J9E 9,
qEX TS A 8 Bl o8 W UG DI g1 BISAgA Bl AHAT AT TS %@l &l H I
IR A A A3 S A gl arga [ a1 HRaR W, HIRTE] § XAAd b B (oY Blg
WWWWWWWW@WW?...(@)E
PR AAAT SO EIE FRIGAT, AT W 7 Sl ga QA1 2, 89 S YIentad s

IR HIBT BR A SRR BT ... (TIET)

SHRIMATI MANEKA GANDHI : Regarding the booking of cargo in the
Railways, I would like to bring it to your attention, Madam, that the Railways are
the biggest smugglers of wild life and cows in this country. They are booked in
cargo and we pick up, up to 50,000 wild birds a day which are coming passed off
as chicken. The cows are loaded as cargo. They are going to Bangladesh. Every

single cow in this country is loaded from Punjab, Haryana, Delhi and other places


pandey
ld by b1.h 
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and arrives in Kolkata. They are unloaded at Howrah. The ones that die are cut
below Howrah Bridge and the ones that are alive are taken to Bangladesh. The
Railway Protection Force themselves have said that they are smuggling animals .
They have said that they are running into loss, each time whenever they load cows
because of the damage done to the bogies. During the BJP time, animals engoes
were stopped. It was re-started during Shri Lalu Prasad’s time. I would like to
know from the hon. Minister whether there is any move to stop this illegal cargo
loading.

KUMARI MAMATA BANERIJEE: I am sorry, I respect the hon. Member. But it
is most unfortunate to say that the Railways are smuggling. This is not fair on her
part. I would appeal to her if she is having any grievance, she can write to us, we

can examine the case.

L& HEIGAT : YT AT 402 - o1 TH.IR. SRIGRS - IR
T AR 403 - St JANTT Fegeft - SR
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(Q. NO.404)

N I Rig =ie @ sreuer Jeied], § Sl 9l § (6 g d sadl gt WA H e
65,51,354 FAHR B 2| 7 forg S IR S ) T 7, 98 98T & P T, WK FB
<Rl DI BISHR drb] T<wli H. .. (Ager)
MADAM SPEAKER: Please sit down. Do not show the placard.

... (Interruptions)
MADAM SPEAKER: Please do not introduce such things in the House. Do not
show the placards. Keep your placards down. Please do not show the placards.

... (Interruptions)
MADAM SPEAKER: Hon. Members, please listen to me. The first thing is, there
is certain sanctity of the House. We do not have to show placards in the House.
This is a breach of sanctity of the House. All the hon. Members are requested to
observe the sanctity of the House. Secondly, whatever you are agitated about, I
told you last time and today also I am telling you that I will give you a chance to
speak in the ‘Zero Hour’. Kindly let the Question Hour go on. Please take your
seat.

... (Interruptions)
MADAM SPEAKER: Nothing will go on record.

(Interruptions) *...
MADAM SPEAKER: Kindly go back. Please sit down.
St v Rig AheE @ sremer wEGm, # AT wA SR | S aredn € 5 QR qw H. (aragm)

MADAM SPEAKER: I am telling you that we are all very concerned and you will
be given a chance. Like this if you are shouting, it does not really help.

... (Interruptions)
MADAM SPEAKER: Please listen to me. Please raise all this in the ‘Zero Hour’.

You will be the first speaker and you will get time to speak. Please take your seat.

* Not recorded
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... (Interruptions)
MADAM SPEAKER: Please go back to your seats. You will get a chance, and
you will be able to speak.

... (Interruptions)
11.10 hrs

(At this stage, Shri Sansuma Khunggur Bwiswmuthiary came
and stood on the floor near the Table.)

... (Interruptions)
MADAM SPEAKER: What is all this? What is he doing?
... (Interruptions)
MADAM SPEAKER: Why is he doing this?
... (Interruptions)
A g Rig e ¢ remy wEE, # e Wemw ¥ A 7 St A Fe argar g o
SEEESIRCIEZSICNEERI SN CCC D)

... (Interruptions)

MADAM SPEAKER: Please sit down. All of you take your seats.
... (Interruptions)

MADAM SPEAKER: Shri Bwiswmuthiary, please go back.

... (Interruptions)

ot a1 g Tlem ¢ Sreuel ARyl I9B! TAT 3R g9 SWH ol & [ &g RPN 59
<o H gAY B f2d @ Ui IR T8 81 .. (@) S BNl Bl dls A= A8

gl ...(@um) 9fP 65 ART A SATGT ITH! SMMEmE! &l ... (FTEM) S 3fiPpsl U 2, O U=l
BT BISHR a1 T2l & fu A1 G Isi Refist ganm 21 ... (raem)

AL HESAT :  bacl N1 (g e ot B a1 & Rebrs d S|

() *

st e=r R We™ @ SRR WX 0 @1 ST e B . (@)

* Not recorded
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et wetedn : g1 g e Sfl, a1y 37 g% ofver |arg # - gy |

.. (eraE)
SHRI DAYANIDHI MARAN: Madam, I would like to answer through you, that it
is not fair to say that the Government has no concern for the interests of the
handloom weavers. From time to time, we have been increasing our budgetary
support. We have so many development schemes that have come into place. In
fact, year after year, the production of handloom fabric has increased consistently.
This is because of the continuous support given by the Government of India to the
handloom weavers. We have various schemes which are taking care of the
handloom weavers in our country. ... (Interruptions)
i a1 R e @ oty wEed, AT H#EY S ¥ 9T SR AT ®, 98 darmeed T8l
gl ...(au) 98 $Afey i A+l g1 AErE! & [l He a1 HH Jole gl ... (aer)
# #3A S A FHe Aredl g B gl §IBRI Bl Ped A B (ol 30 TR B Alews! & St
off, AIfpT I TH &R Qg1 71 2| ... (FagH) 98 U B4R 2l ... (FagH) T WRDBR I

TR BN 3R FHed AT B WS Sl §§ IR & W 8, F7 I A1, fhan SIREm? . (aem)

SP 30 TRAC BT AR YA far SIrem o .. (Fdqer)
Y WEIGAT : 3T ST AdT HIYU[ T ShY (1 U2 sy |
... (9Er)

SHRI DAYANIDHI MARAN: Madam, through you, I would like to mention to
the hon. Member that it is the responsibility not only of the Centre, but also of the
States. Whatever schemes which the Central Government has been doing, we are
doing them through the States. There are a large number of weavers who are taken
care of this. The hon. Member is not correct when he says that we are not taking
care of the interests of the weavers. We have many schemes which give subsidy to

the weavers. ... (Interruptions)
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MADAM SPEAKER: The House stands adjourned to meet again at 11.30 a.m.

11.13 hrs

The Lok Sabha then adjourned till Thirty Minutes
past Eleven of the Clock.

15



17.12.2009 16

11.30 hrs.
(Lok Sabha reassembled at Thirty Minutes past Eleven of the clock)
(Madam Speaker in the Chair)

(Q. No.404)

TopA Yo Rig ¢ ds, # s wem § A @5 St @ we 9 € g9 s m
# 2USEH 984 fUTs @ &, PV W JAed Yo BN e 71 § gAR Jad B $B Aed
firel, S9! oo Y feomg= firdh wife 9 onft fava & oo & Jeaw 78 € arfler 1
AP SISt BT W1 9 R H¥Ge BT Ay BAR 208 dby &l Y feog R o
e & Y R 59 & H 65 ARG Al B B ol AR o¥ H BN & q1g a9 STal
R AT §9 STRUYE # o g9 &

SHRI DAYANIDHI MARAN: Madam, the hon. Member has asked a very

interesting question. This is one of the traditionally old industries and it needs
constant upgradation in both technology as well as designs. Usually, the weavers
are in the clutches of the master weavers and they have been struggling. Basically,
the Government of India has brought various schemes to bring the weavers into
the groups for a cluster development approach to ensure that we may give relief to
these weavers so that they could come out of the clutches of the master weavers.
Recently, Madam, we have announced two NIFTs, National Institute of
Fashion Technology of our country. Free designs on the web, also in local
languages, have been put up so that these weavers can download them free of cost
or if they want the Ministry itself will try to give them free designs. We have
given more than 1500 designs, it has just happened yesterday, for the handloom
weaver sector. We are trying to do more and more in a variety of ways to give
more designs. Definitely, this sector needs to be constantly looked at and
upgraded. Through the Ministry we are bringing various schemes like cluster

development programmes to help these weavers improve their skills.
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ft wEvsRiE @, e : 7@, F Aree T2 St @ S = € d wReR F
S FAPY P fIRawRIT SUPRY AT SR &g HIS A1 a8 8 I M R &R IR & &
T I BRI DI 3T Dl ITH APbi1d Bl a9 e Fp Td 31f¥h A131 H IATeT B
FI el 9¢ T AR T i Rl § goR o0 w7 g9 fawga @ik @ 27

SHRI DAYANIDHI MARAN: Madam, under the Handloom Development

Cluster Scheme, we have been subscribing and giving the handloom weavers the
looms and also giving common facility centres which will make sure that they
have a place to share the processing centre. We also have the technology
upgradation fund scheme where a lot of incentives and assistance are given to the
weavers to upgrade the technology.

i et Rig e : IfAE o @ TR @ 7, 31T T WITET § | 8P

2 ITRW U : JRIGAT, H YD HAIEH A Hedl dredl § (b SABRE (AN 3R ewered
g, <Ml 4 wrofta e Riedt wre 41 Are ] & RE sUdvEr RIR B AR A
65 WY 3R WHR B 3R ¥ 935 WY AU O & A 25,000 FY Th @RA ST B
o et & IRAR B fad gl T IRE S BRERI Bl 200 HUT ST TSdl 3R
TRBR 800 WY <l 2l # 3fMUes HIgH A ARG HAT S A A1 el g [ a1 a8
TABET BRI 3R SRS HRIERI, IAT Dl it el Rredt 41 ATSHT BT FHE A9 <
R IR Har? E

SHRI DAYANIDHI MARAN: Madam, we have two insurance schemes — one is

the Health Insurance Scheme and other one is the Life Insurance Scheme called
the Mahatma Gandhi Bunkar Bhima Yojana. Just to say the kind of reception
these Health Insurance Schemes have received, in 2007-08, we had 17.74 lakh
weavers registered under the Scheme and we saw an increase in 2008-09 to 18.78
lakh. This means that these schemes are very innovative. It is just not the weaver
alone who gets a health insurance, three of his family members are also included
in the insurance scheme. We are continuing this scheme and it is giving good
response also.

MADAM SPEAKER: Q.405 — Shri Anant Kumar Hegde — Not present.


RPSingh
fld.  E1
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( Q. No. 406)
N TR SHR : ASH, U H G SAGT ASAR < arel T8 9T 21 g <21 | oy
ATl 3R Bl BT IWUTET Bl 8, I A U, H1g 3R AR Pl BIS PR 3 Fleral 3R
wal & fog R 7 § dles TR 89 A@1feY, 9 T8 2 A H BIS T3 SIS ATg
Y, R AR S # AR S aferrt ok wa Swifed 89 € SR W g9 W
ARIRET @t Y| gafey # #30 St A ST Aredn g 6 uiieerR deded &l YRR @
fu ar ®Ig 73 NI AT SIS & aR F MU A1 87 T8 T (Y weed Bl g b
9 R Bel AT Aol U1 HRal §, 99 Aol 99y R Ifod oI T8l Heldr 2l 39 I98 |
fra gafe & &1 Bl 39 foy 3R SR # W U AT Dlee AT BT W1 RASH I Fa B,
I 3MMIGT HH W &
3TeAE WRIGAT: 37T AU [ U YW
2 SIS SR ¢ # I U JoAl diedl § [ T3 Caiare R 94l R Aol AR
Wl B TR IRER ST dTet § a1 T8 2
A Gy Biaq FE: AT Heled], IRTbell T8 Aaex VA 8, RO g feces & v
DT WRIRTT Jdd B ge1dT SV, 899 39 Uaonae {61 g1 sl Ui ard § I8 ded O
g ol S99 <9 IRed 9% of Y 2| A Wew S $% W §, 98 99 © 6 dles
T 3R TS T B G T wWed 3l fwet gore # a7 w2 St 7 o s Rew faan g,
I 39 & H 99 g B AR Bl scifes dles 99 B9 S © Bl Il 9 <o §
TATRIAR PIes < 3ATe] 3R WS & & ST | -3 Al & foly genifies dies =
with backward and forward integration & @RI Y & Uic & o1 & T HAA
T 21 I8 T, & 30 WM FS UMD B YRR B 2 [ U I57 H U A FS U |
PO IR H W S U1d a1 Y 8 1Y & AR T &7 a9 # R 41 70 G U q9m
D PRI I 390 o I8 I 7 6 S S@rg fham a1 axar 8, 98 S JRf
de BT AfeRIa 81 iR Tifed) ¥ 31, Ry SueT sesRedagore fhar o 9, e $9
R T @ fHar o7 wa | el 9gd A1 e te afveda v dar Bier g R e RN
TE B U1 T Z O B NN B D BT 3§ SR S ARG & AR o # B 2
T 39 U™ Sl Ok W BT 8, Hifds ST Ted SATaT BIdT 2] $8R & MM § Ied Bt
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AAT A Bl 2] Sy 39 W Y A AT A1 @ 1 g HA SN 7 59 AR H |/l A
& AT B Y Ue o 995 B gl W B 2l 89 TEd © fh I RN 59 W AS
MTed B, Rl YHHedR 3R Blfchear QM del 1 Hel Uod AWhR 4 s fawg gl
RTe S5 & folg I ARBR 7T | AUt AT 997, a1 g9 e o g B8R, S
snﬁqﬁsn@%|§

St SFTEIET SIIR @ 37eel Heledl, H 3MUsd R A HAT S | S+ arean g 6 #m-
Be-Ud B I BAR U o oded U3 oMY €, I ¥ fhaqi W &M @i g © SR
IH AT AT B B o8 W, Ig IS FHI-UHT1 3§ aTe], T T8l el 87

2 JAY FHiq TER:  AFHR, W GBS U [Uel fad 99 4 g4 <9 el &, I W 6 W QR
TE A SM Yo 8 T g, IR BT &4 R I T 3% Soxe Fdra 8 € SR o #7
FE 6 P 30 T BT 2l e T a9 # 8H 3R BV WM G U ddhds AR BRAS
OR T 3R = H WG 89 S 80T, 98 B Ul BRI $9H AHI oWl ©, offdd H
el g % Ue-d W e e @ R IR 8 9@ 8 R B Fiadg Ao $ ded
AT B T8 B $U HRAT ATE 6 6

St PavoliuE HIgAWS qEaferdl ¢ A EdE SN, A HA S A garn {6
TRBR B AR T W AR YRIEHROT I Bl QAT <1 B U T=IT dhed S T §
AT STETET S, BARI GHT I8 BT © b o6l Bl iR Afeordr fHaM Ia= &d ©
a8l RUIC 3R FRWPRY b AR H R oW S8 e =gy, a8 et € 81 g gl
T BM B BRU HARRR Bl AR Aol @R 8 ol &l # A" 2401 St § S =medn g
5 St 3 Aiof dar Bt € 9 framl SR STURST B TSGR DTS AGG o1 AT & AT 7817
#t gAY Hid WEE: AT HIGAT, I ABR §RT SN MY T8 W ©, Ples-TeRS
MY &1 S &1 89 I9d fes! <d 8 SR JHeHd vacifae! Wt gaR #3Terd &l M ©l 89
Sl I50 WRARI ¥ e Hxd § 6 9 g9 e &1 omifaa w1 & forg gfasea
giferft g91U, oA ARNRUEd SSS § AT I o W | AfPad dR R Ig arior &9 @1
TN B, IT I &5 H T8 oIl 2| 3D a9 & ANl W B D H 50 TS oud
B Tie, Bles-aT H 10 PS BUY B Uie, IR U & oy 10 B8 v0 &1 Ufe 3R
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ST BART fEell-%ee € I9H 75 TR 9% Tic < I8 ©, O AN b ia giex 599 3 3iR
9 M BT B BF TSN © B 3R DI 39 A8 BT YUIOIdl 9 gD I AW 8, 8 W
Hol-Got-Aleal sarel YT gl &, 98 Jureiel 4R foy yrerffehen o1 e SR 9 e ©
5 URINT of9dt TR SHdT 2015 T® 20 TRHC W of oMY, R S Bo-%dl 3R |feori
Wﬁ@%mﬁmwﬁl@
2 e TAE : WRled], { AR HA S A1 Aredn § 6 S yHIRAS glaefddis o
THIC B ©, | T IE 9 G © [ ulTgd e, 8RR STR US¥ H YR BT Bl
Bt 8 8, e RU fHAM B JHaE 8 el gl e ® oy el g
FeiRa fbar omar 8, R ER, SR wawr ok ufeem dwmer & i, gfemn, wrear siiR
STST M &1 YR HeT M6l Q@R UeRiUIc T8l bR &g S 81 Siafdh Tl 3
S SR ATt W 9 TE HRAT 21 AU 39S foIy R IR W T2 dad UH-ad IS W
W P Fe aren T8 B
2 FAY Biq TR @ TAR A T SR SR 7 U 3re0! YRomd bt oY, R a9 A ¥
FH 9, 9 SN Bies I BT DI YR B B HIRE B off, 39D g § qerg
Tred § ok onfl @t Yo #E ¥ X SN (FauT)
2 e TS ¢ H QIR BN b R § Y YBT AT, Xl D aR A T |... (qaem)

HEIGAT, STR Yo 3R [98R # @1 el |1 Ui 8?7 UIc dad ars d gl BRI 181
M & HR BAR A8 Pl A TS ST ©... (Fa4T)
L& HEIGT : 37U d3 T3V 3R #AT S & 919 JA Al

. ()
3t gAY Hid W™ : H I8 DByl aredl g (b Ae® Ag® qa @ [olY g8 TIRHSIYA el
B T Y6 (AT AT 3R Abrei Xl {3l 7 I Xeld DI Dles WTIRS H PHac B Dl q
HE! &l A G o IR DA B 91 Hel 5, d qaqr1 Gedl g (B A 39 <hary fhar
g1 I 3R TWRAE R R¥ad T 3R Yod I W R¥ee Sl 1) 8 B o) J 2
TS-9% U # A1 Rt 3nged & Iy R BRI @ Gaer 7, AfeT SN B A we
7 fI8R U4 o SRl & AR # HF g, AT S B G B Bg B g¢ H 3@ oIy
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W YA BT, T8 BH Sl BT Wl SThl g1 89 Weled HATerd A d1d heeb g9 QAT
HRIG |

N AU wEAaTS §AA : WRIRA, R H W G W B WU Bl Y8l W EITOT B TS
off| 3T 3N A1 A HAT S A P 2 6 f[9eR § 991 96 6 e, |ierdi JiR 31 B
&1 STe] S < SIRETe] 3M, Sl HRTAYR | BIAT 8, S9Hl b 78l [haT| FARPRYR AT A
SRETe] 31, ol Bl 21 f98R 3 osl IS el T8 8, 31 &5 A¥hR U™l Hig Ao a1
@ 2 5 R § g TR S Rfid &t SY? 9 aR # S &1 a1 FEAnT Y

2 A FHia T : [T IR ® fer gdl, sIRES ST Wl &1 g 8l T8 TR
e Hifd B 2, A1 T TR S @ & 81 gl 3Tl BIsRId $3% H 89 f[d8R
H I S Ui N S 2 & 3R FoRGISS JE of B DR doc ¥, g dell Uar Bl ©
3R g Wl ff B € IR # A 9ar B B o N-gR 9T # fIER @7 aie e |
MY, a1 3D HolRel M of BR SSWIIASOe Hl| 3R fIgR WRBR @l b1 394
AR B & foIg Aifede Y, d1 89 31 9edx 399 A8dl wTfad ﬁﬁlE



Inderjeet
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(Q. No. 407)

S, Ygae v e ey HEledl, WRPR T IUY Idied # amar [ 2 fF gt woA
3 R @R 81 & qrg WY A9 ®I9a IgIad 997 Wud H 8 WIgdl delal g ol S
IATET H JaIad ®H 3R Wad SI1ET B A SABT S da7 3R TR H 38 $el & &b &F
DHIA RPN BREM BT 0T B & 3R Wgde DI W 8IS &A1 81 3 He1 & 6 R
T 9¢ ST, el Tl e a1 Gad! glold WRI9 8| 39d T 3=+ 1 Su ol ©
e IcTe F¢l faeeh Fawr @1 I8 W dRET W 980 GHEAT §l A § guHr arsdrn
g [ facel e & forg 3= & Sur Y © iR A1 & gaifde Sdred 3 W el 8,
Sua forg = surg fR 82

it dewg Rie: ey ARG, AT FE T S U YOT 2, S9d SR A A I8 FHEl A
5 78 w8 § 5 oiid ok IR & 9 & ot 7€M € ST ¥R # A4 & qrEgE N
R W WA BT SAEA 3 UIe der 8 3R SHBT AT 8.1 Ued q¢l &l AT W #eled

T 98T § fh aT Se) oeigl R 87 # IMUd! &I g9 R Hid A =@ed g 6
TaTHT 3% SiedT Seede Uiforll Yool 1991 3R S¥ad d1§ Sl 2005 H S SeiRedd
uiferi FrafRa @1 78, S¥® AR the Steel industry has been deregulated. 39 W
WRHR FT ot foret o1 a0 78 € ok 9 g & o1 31 &1 Wi a2 AfdhT B
3ffereh 1 g, BH U UR R YW & AR I D SIRY BT B & [ Bid 7 93 3R
SUNTERTT BT TGl AT T S TS, IThT JHAM 7 qel US| AHI I8 qad gY g9l
Frd RRR g8 € 91 98l 9% SWeT 98N @ d1d B, § dedl G| P WeR 1 Wi
IATET deM & oy Ueh ATSHT 915 21 TS o H Pl HAThR oW 54 FAfora e gard
AT & 3R BN AT © fop ufeetss dder & g IR ST Ugde daek & ek ft i Urs+s
Bles UIoded 8, ITh] IR B IqDb! IcdTa &dl 341 54 e e A qerdr 2012 TP
I 124 fafer= Tar|

<. v yare R o sreer wgedn, ot glel # AR # weeR, dfdn SR Wi
BREMI DT RIATI 8 17 3R AR UihAT g&q 81 TS| I 3q PO HEMI A d8 BMH oHf
gl 89 H3 St q S ArEd € 6 a1 usel W Wipd Sl dH BREN g 3R e
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R 81 &t 8, ST S AN T8l ¥& iR =1 T IqHT Sgared R &a arm, 78 #
HAT S A S ATEar gl

ot dewg Rig @ oreve wEIG, fUed $© anf § AFH e #eied & gA1d & § W Ud
et ARRET gire &1 Riam=am fean 1 o ok 39a foay i Y i &1 18 off afe
ST 9fH off TS B, 98 Al S 2 S9! a9 I 9T H B8 Aol ad 98 S U @ A
W B SR, (FaEm)

e HBGAT & AT Y| IT TR o Qo |

At devg Rig : ST 99T A ST R Tl AT DY AR F T/ DIs B T8 31 We

are trying our best to see that this steel processing plant is put up, but due to the

physical difficulty on-the-spot. $% 9o &1 9 X H HeH &l 31 Y 2| IH oS fhe
H DI SR gl 919 ofs et BT @1 I9@ a1 & g8t Wi SRl 8 9t Bl

G 3raal et aul &3 o Wia TR & SREM #oR gU € iR Rrem=ama ff gu €
AfF ga M €1 e W gy § 5 Wer @ o it & te |y e dwa T8
gl ... (c7aem)
JeAET ARIGAT : 3T &3 TSV
.. (eraE)
ST, Ao SRRt ¢ I BT T gAY (@)
S ST ¥ ¢ AT BT AT FIAT? ... (AGET)
et WA : 37T 93 18T 31t IBI IR T & foham 2

.. (o)

N Aue vEAw FAT (WRTEUR): wEIe, o9 Remm a) e ® @ dwa i T8
27 ...(cFgem)

N Mg Rig: #7098 T8 Fa1 .. (@EE) # TH P IR § Pel o). (@@™H) And the
hon. Member is satisfied with the reply.

A& wREA : HAl WEIeY, gU OE & aX | &dl %8 & 37 93 Srgy|

... (Fagm)
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2 dRwg [g: o8l 96 gAY S8 B WAl §, By I WM W Wil FRRAT @iied o
& foag =wom g8 2 iR &3 e Riamm ft fHy v € we are looking into the
matter.... (Interruptions)

SHRI SUDIP BANDYOPADHYAY : Madam, private sector steel companies are
not normally controlled or supervised by the Government. These are controlled by
the IMG, but private sector steel companies normally control the steel sector in the
whole world including the Indian steel sector. I want to ask a pertinent question to
the hon. Minister. [ISCO was proposed to be modernized long back with a
thorough modernization programme along with modernization of Durgapur Steel
Plant up to a certain level. I would like to know as to what extent the IISCO Steel
Plant of West Bengal and Durgapur Steel Plant have been proposed to be
modernized, how much money has been allotted for this programme and whether
any time-bound programme has been drawn up to complete these projects.

SHRI VIRBHADRA SINGH: Madam, I would like to say that [ISCO was earlier a
sick company and I remember that some years back it was under the Ministry of
Industry. When I was the Minister of State for Industry, I used to look after that.
Now it has been merged with the Steel Authority of India and after that a massive
renovation and capacity addition programme of the plant is under way. Many
works have been completed. These have been done on a fast track and I am sure
that very soon we will be able to reap the benefit of this. As far as the installed
capacity of the IISCO Steel Plant is concerned, in respect of hot metal it used to be
0.85 million tonnes and now it has been proposed to increase it to 2.91 million
tonnes and the work to achieve this is under way.

SHRI SUDIP BANDYOPADHYAY : What about the modernization of Durgapur
Steel Plant?

MADAM SPEAKER: You have asked your question. There is no time. Please
take your seat. Ul ifd gV

... (cTaem)
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st FARmia g9 @ sreme wElewl, Ue ‘U b IR H HAl S 7 a9 fear B, e M |
ORI HHST q 1 o
ST WEISAT © Y Y YBU| wHE e 21 31 b Yo e Bl

.. (e
2t AR ga @ TURM A B RepHSyH Hedl 2l... (aur)
S HESAT & MY Y Y|
it ffdeia g9 : # 7o Yo <@ fF 80 U @7 S MR SR THRIUIC R I E, 98 O
T W T ¢ IR ST Wil K P IAMRA 3R F GF W § = &l #31 AT Al
W R e el Wi & Imvd & IR #§ FI1 a1 A 87
SHRI VIRBHADRA SINGH: Could you please repeat the question?
At fARrwia g9 : 7EIE, B9 STUH @1 AT o RRT IR T 8 2 ofk 9% aM W T 2 &
STafh o™ WIdl S8l Bl IR 3R HE T WR o &l <l eF fordel H& & 3iR Sira=
TSR P & W TR TGUIC R I3 B... (Taem)
MADAM SPEAKER: The reply is coming. Please take your seat.
SHRI VIRBHADRA SINGH: Is it about iron ore? ... (Interruptions)
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... (Interruptions)
12.00 hrs

(At this stage, Shri K. Narayan Rao and some other hon. Members came
and stood on the floor near the Table.)

... (Interruptions)

PAPERS LAID ON THE TABLE
MADAM SPEAKER: Now, Papers to be laid.
THE MINISTER OF STATE IN THE MINISTRY OF DEFENCE (SHRI M.M.
PALLAM RAJU): Madam, on behalf of my senior colleague, Shri A.K. Antony, [
beg to lay on the Table:--

(1) A copy of the Annual Report (Hindi and English versions) of the
Aeronautical Development Agency, Bangalore, for the year 2008-2009,
alongwith Audited Accounts.

(2) A copy of the Review (Hindi and English versions) by the Government of
the working of the Aeronautical Development Agency, Bangalore, for the
year 2008-2009.

(Placed in Library, See No. LT-1427/15/09)
THE MINISTER OF LAW AND JUSTICE (SHRI M. VEERAPPA MOILY):
Madam, I beg to lay on the Table:--
(1) A copy of the 5™ Annual Statement (Hindi and English versions) on the
Pending Law Commission Reports-December, 2009.
(Placed in Library, See No. LT-1428/15/09)
2) (1) A copy of the Annual Report (Hindi and English versions) of the
Indian Law Institute, New Delhi, for the year 2008-2009, alongwith Audited

Accounts.
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(i)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Indian Law Institute, New Delhi, for the
year 2008-20009.

(Placed in Library, See No. LT-1429/15/09)

THE MINISTER OF STATE OF THE MINISTRY OF CIVIL AVIATION (SHRI
PRAFUL PATEL): Madam, I beg to lay on the Table:--

(1) A copy of the Annual Report (Hindi and English versions) of the Airports
Authority of India, New Delhi, for the year 2008-2009, alongwith Audited
Accounts.

(2) A copy of the Review (Hindi and English versions) by the Government of
the working of the Airports Authority of India, New Delhi, for the year
2008-2009.

(Placed in Library, See No. LT-1430/15/09
THE MINISTER OF STATE IN THE MINISTRY OF CHEMICALS AND
FERTILIZERS (SHRI SRIKANT JENA): Madam, I beg to lay on the Table:--
(1) A copy each of the following papers (Hindi and English versions)

under sub-section (1) of section 619A of the Companies Act, 1956:-

(a) (1) Review by the Government of the working of the

Brahmaputra Cracker and Polymer Limited, Dibrugarh, for the year
2008-20009.
(i1) Annual Report of the Brahmaputra Cracker and Polymer
Limited, Dibrugarh, for the year 2008-2009, alongwith Audited
Accounts and comments of the Comptroller and Auditor General
thereon.

(Placed in Library, See No. LT-1431/15/09

(b) () Review by the Government of the working of the Hindustan
Insecticides Limited, New Delhi, for the year 2008-2009.
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(c)

(d)

(e)
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(i1) Annual Report of the Hindustan Insecticides Limited, New
Delhi, for the year 2008-2009, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT-1432/15/09

(1) Review by the Government of the working of the Rashtriya
Chemicals and Fertilizers Limited, Mumbai, for the year 2008-2009.
(i1) Annual Report of the Rashtriya Chemicals and Fertilizers
Limited, Mumbai, for the year 2008-2009, alongwith Audited
Accounts and comments of the Comptroller and Auditor General
thereon.

(Placed in Library, See No. LT-1433/15/09

(1) Review by the Government of the working of the National
Fertilizers Limited, New Delhi, for the year 2008-2009.

(1)  Annual Report of the National Fertilizers Limited, New Delhi,
for the year 2008-2009, alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT-1434/15/09

(1) Review by the Government of the working of the Hindustan
Fertilizer Corporation Limited, New Delhi, for the year 2008-2009.

(i)  Annual Report of the Hindustan Fertilizer Corporation
Limited, New Delhi, for the year 2008-2009, alongwith Audited
Accounts and comments of the Comptroller and Auditor General
thereon.

(Placed in Library, See No. LT-1435/15/09
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(1) Review by the Government of the working of the Fertilizer
Corporation of India Limited, New Delhi, for the year 2008-2009.

(11) Annual Report of the Fertilizer Corporation of India Limited,
New Delhi, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT-1436/15/09

(1) Review by the Government of the working of the FCI Aravali
Gypsum and Minerals India Limited, Jodhpur, for the year 2008-2009.

(11) Annual Report of the FCI Aravali Gypsum and Minerals
India Limited, Jodhpur, for the year 2008-2009, alongwith Audited
Accounts and comments of the Comptroller and Auditor General
thereon.

(Placed in Library, See No. LT-1437/15/09

(1) Review by the Government of the working of the
Brahmaputra Valley Fertilizer Corporation Limited, Dibrugarh, for the
year 2008-2009.

(i) Annual Report of the Brahmaputra Valley Fertilizer
Corporation Limited, Dibrugarh, for the year 2008-2009, for the year
2008-2009, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT-1438/15/09



17.12.2009 30

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI

MULLAPPALLY RAMACHANDRAN): Madam, on behalf of my colleague,

Shri E. Ahamed, I beg to lay on the Table a copy each of the following papers

(Hindi and English versions) under sub-section (1) of section 619A of the

Companies Act, 1956:-

(1) Review by the Government of the working of the Konkan Railway
Corporation Limited, New Delhi, for the year 2008-2009.

(2)  Annual Report of the Konkan Railway Corporation Limited, New Delhi,
for the year 2008-2009, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT-1439/15/09

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS (SHRI
MULLAPPALLY RAMACHANDRAN): Madam, on behalf of my colleague,
Shri K.H. Muniappa, I beg to lay on the Table:-

(1) A copy of the Railway Protection Force (Amendment) Rules, 2009 (Hind1
and English versions) published in Notification No. G.S.R. 127(E) in
Gazette of India dated the 26™ February, 2009 under sub-section (3) of
Section 21 of the Railway Protection Force Act, 1957.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the

papers mentioned at (1) above.

(Placed in Library, See No. LT-1440/15/09

(3) A copy of the Indian Railways (Open Lines) General (Amendment) Rules,
2009 (Hindi and English versions) published in Notification No. G.S.R. 848(E)
in Gazette of India dated the 27™ November, 2009 under Section 199 of the
Railways Act, 1989.

(Placed in Library, See No. LT-1441/15/09
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THE MINISTER OF STATE IN THE MINISTRY OF TEXTILES (SHRIMATI
PANABAKA LAKSHMI): Madam, I beg to lay on the Table:-

(1)

(1) A copy of the Annual Report (Hindi and English versions) of the
National Institute of Fashion Technology, New Delhi, for the year 2007-
2008, alongwith Audited Accounts.

(i1)) A copy of the Review (Hindi and English versions) by the
Government of the working of the National Institute of Fashion Technology,

New Delhi, for the year 2007-2008.

(2) Statement (Hindi and English versions) showing reasons for delay in laying

3)

(4)

the papers mentioned at (1) above.

(Placed in Library, See No. LT-1442/15/09

(i) A copy of the Annual Report (Hindi and English versions) of the
Wool Research Association, Thane, for the year 2008-2009, alongwith
Audited Accounts.

(111)) A copy of the Review (Hindi and English versions) by the
Government of the working of the Wool Research Association,
Thane, for the year 2008-2009.

(Placed in Library, See No. LT-1443/15/09

(1) A copy of the Annual Report (Hindi and English versions) of the
Central Silk Board, Bangalore, for the year 2008-2009.
(1) A copy of the Annual Accounts (Hindi and English versions) of the
Central Silk Board, Bangalore, for the year 2008-2009, together with Audit
Report thereon.
(iv) A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Silk Board, Bangalore,
for the year 2008-2009.
(Placed in Library, See No. LT-1444/15/09
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A copy each of the following Notifications (Hindi and English versions)

issued under sub-section (1) of section 16 of the Jute Packaging Material

(Compulsory use in Packing Commodities) Act, 1987:-

(1)

(ii)

(iii)

(iv)

S.0. 859(E) published in Gazette of India dated the 25™ March,
2009, providing relaxation upto the extent of 20% of the production
of Sugar can be packed in packaging material other than jute to
prevalent disruption in Sugar procurement.

S.0. 653(E) published in Gazette of India dated the 9™ March, 2009,
providing relaxation upto the extent of total quantity of 0.75 lakh
bales for the Rabi Marketing Season 2009-2010 to prevent
disruption in Foodgrain procurement.

S.0O. 363(E) published in Gazette of India dated the 28" January,
2009, providing relaxation upto the extent of total quantity of 2 lakh
bales for the Rabi Marketing Season 2009-2010 to prevent
disruption in Foodgrain procurement.

S.0. 2409(E) published in Gazette of India dated the 22" December,
2009, mandating 100% packaging of Foodgrain and Sugar in jute

packaging material.

(6) Three statements (Hindi and English versions) showing reasons for delay in

(7)

laying the papers mentioned at item No. (1) to (i11) of (5) above.

(Placed in Library, See No. LT-1445/15/09

A copy each of the following papers (Hindi and English versions) under

sub-section (1) of section 619A of the Companies Act, 1956:-

(1)

Review by the Government of the working of the Handicrafts and

Handlooms Exports Corporation of India Limited, New Delhi, for the year
2008-2009.
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(i) Annual Report of the Handicrafts and Handlooms Exports
Corporation of India Limited, New Delhi, for the year 2008-2009,
alongwith Audited Accounts and comments of the Comptroller and
Auditor General thereon.

(Placed in Library, See No. LT-1446/15/09

(8 (1) A copy of the Annual Report (Hindi and English versions) of the
Ahmedabad Textile Industry’s Research Association, Ahmedabad, for the
year 2008-2009, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Ahmedabad Textile Industry’s
Research Association, Ahmedabad, for the year 2008-2009.

(Placed in Library, See No. LT-1447/15/09

(9) (1) A copy of the Annual Report (Hindi and English versions) of the
Central Wool Development Board, Jodhpur, for the year 2008-2009,
alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Wool Development Board,
Jodhpur, for the year 2008-2009.

(Placed in Library, See No. LT-1448/15/09

THE MINISTER OF STATE IN THE MINISTRY OF PETROLEUM AND
NATURAL GAS (SHRI JITIN PRASADA): Madam, I beg to lay on the Table:-
(1) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of section 619A of the Companies Act, 1956:-
(1)  Review by the Government of the working of the Oil India Limited,
Dibrugarh, for the year 2008-2009.
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(i)  Annual Report of the Oil India Limited, Dibrugarh, for the year
2008-2009, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT-1449/15/09

(2) A copy of the First Statutes of the Rajiv Gandhi Institute of
Petroleum Technology (Hindi and English versions) published
in Notification No. G.S.R. 149 in weekly Gazette of India dated
the 24™ October, 2009 under sub-section (1) of Section 30(1) of
the Rajiv Gandhi Institute of Petroleum Technology Act, 2007.

(Placed in Library, See No. LT-1450/15/09

3) A copy of the Petroleum and Natural Gas Regulatory Board (Technical)
Standards and Specifications including Safety Standards for Natural Gas
pipelines) Regulations, 2009 (Hindi and English versions) published in
Notification No. G.S.R. 808(E) in Gazette of India dated the 11™ November,
2009 under Section 62 of the Petroleum and Natural Gas Regulatory Board
Act, 2006.

(Placed in Library, See No. LT-1451/15/09

THE MINISTER OF STATE IN THE MINISTRY OF HEAVY INDUSTRIES
AND PUBLIC ENTERPRISES (SHRI ARUN YADAYV): Madam, I beg to lay on
the Table:-
(1) A copy each of the following papers (Hindi and English versions) under
sub-section (1) of section 619A of the Companies Act, 1956:-
(@ Review by the Government of the working of the Cement
Corporation of India Limited, New Delhi, for the year 2008-2009.
(i1)  Annual Report of the Cement Corporation of India Limited,
New Delhi, for the year 2008-2009, alongwith Audited
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Accounts and comments of the Comptroller and Auditor
General thereon.

(Placed in Library, See No. LT-1452/15/09

(1) Review by the Government of the working of the Sambhar

Salts Limited, Jaipur, for the year 2008-2009.

(1)  Annual Report of the Sambhar Salts Limited, Jaipur, for the
year 2008-2009, alongwith Audited Accounts and comments
of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT-1453/15/09

(1) Review by the Government of the working of the HMT

Limited, Bangalore, for the year 2008-2009.

(i)  Annual Report of the HMT Limited, Bangalore, for the year
2008-2009, alongwith Audited Accounts and comments of
the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT-1454/15/09

(1) Review by the Government of the working of the Bharat
Heavy Plate and Vessels Limited, Visakhapatnam, for the year 2008-
2009.

(i)  Annual Report of the Bharat Heavy Plate and Vessels
Limited, Visakhapatnam, for the year 2008-2009, alongwith
Audited Accounts and comments of the Comptroller and
Auditor General thereon.

(Placed in Library, See No. LT-1455/15/09

(1) Review by the Government of the working of the Hindustan

Salts Limited, Jaipur, for the year 2008-2009.
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(1))  Annual Report of the Hindustan Salts Limited, Jaipur, for the
year 2008-2009, alongwith Audited Accounts and comments
of the Comptroller and Auditor General thereon.

(Placed in Library, See No. LT-1456/15/09

® @0 Review by the Government of the working of the Hindustan

Photo Films Manufacturing Company Limited, Ootacamund , for the

year 2008-2009.

(i1)  Annual Report of the Hindustan Photo Films Manufacturing
Company Limited, Ootacamund, for the year 2008-2009,
alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library, See No. LT-1457/15/09

(g0 () Review by the Government of the working of the Bharat

Bhari Udyog Nigam Limited, Kolkata, for the year 2008-2009.

(i)  Annual Report of the Bharat Bhari Udyog Nigam Limited,
Kolkata, for the year 2008-2009, alongwith Audited Accounts
and comments of the Comptroller and Auditor General
thereon.

(Placed in Library, See No. LT-1458/15/09

... (Interruptions)

3reTeT WEIGHT : HUAT AT (T el W Ah I3 g |

... (Tagm)
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12.02 hrs
MESSAGES FROM RAJYA SABHA

SECRETARY-GENERAL: Madam Speaker, I have to report the following

messages received from the Secretary-General of Rajya Sabha:-
(1) "In accordance with the provisions of rule 127 of the Rules of Procedure
and Conduct of Business in the Rajya Sabha, I am directed to inform the
Lok Sabha that the Rajya Sabha at its sitting held on the 16th December,
2009 agreed without any amendment to Essential Commodities
(Amendment and Validation) Bill, 2009 which was passed by the Lok
Sabha at its sitting held on the 10™ December, 2009."
(1)) ""In accordance with the provisions of rule 127 of the Rules of
Procedure and Conduct of Business in the Rajya Sabha, I am directed to
inform the Lok Sabha that the Rajya Sabha at its sitting held on the 16th
December, 2009 agreed without any amendment to the Competition
(Amendment) Bill, 2009 which was passed by the Lok Sabha at its sitting
held on the 14™ December, 2009.”

... (Interruptions)
MADAM SPEAKER: Let there be order in the House please.

... (Interruptions)
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12.02Y hrs

PUBLIC ACCOUNTS COMMITTEE
4™ to 6™ Reports
DR. K.S. RAO (ELURU): Madam, I beg to present the following Reports (Hindi
and English versions) of the Public Accounts Committee (2009-10):--

(1)  Fourth Report on Action Taken by the Government on the
Observations/Recommendations of the Committee contained in their
Sixty-first Report (Fourteenth Lok Sabha) on Project Management
Practices in Gauge Conversion and New Line Project relating to the
Ministry of Railways (Railway Board).

(2) Fifth Report on Action Taken by the Government on the
Observations/Recommendations of the Committee contained in their
Sixty-seventh Report (Fourteenth Lok Sabha) on Tsunami Relief and
Rehabilitation relating to the Ministry of Home Affairs and the Ministry
of Environment and Forests.

(3) Sixth Report on Action Taken by the Government on the
Observations/Recommendations of the Committee contained in their
Sixty-ninth Report (Fourteenth Lok Sabha) on Injudicious Release of
Grants relating to the Ministry of Human Resource Development

(Department of Higher Education).
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12.03 hrs

ESTIMATES COMMITTEE

Statement

SHRI FRANCISCO COSME SARDINHA (SOUTH GOA): Madam, I beg to lay
on the Table statement (Hindi and English versions) of action taken or proposed to
be taken by Government on the recommendations contained in the Twentieth
Report on Action Taken by Government on the recommendations contained in the
Fourteenth Report of Estimates Committee (Fourteenth Lok Sabha) on the subject
‘National Agricultural Cooperative Marketing Federation of India Limited
(NAFED)’ pertaining to the Ministry of Agriculture (Department of Agriculture

and Cooperation).

12.03Y% hrs

COMMITTEE ON THE WELFARE OF SCHEDULED CASTES AND
SCHEDULED TRIBES
Statements
SHRI GOBINDA CHANDRA NASKAR (BANGAON): Madam, I beg to lay on
the Table the Statements (Hindi and English versions) showing Final Action
Taken by the Government on the recommendations/observations contained in
Chapter-I of the Thirty-second Report (14™ Lok Sabha) on the subject
‘Reservation for and Employment of Scheduled Castes and Scheduledl Tribes in

North Eastern Railway (NER)”.
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12.04 hrs

STANDING COMMITTEE ON INFORMATION TECHNOLOGY
3rd and 4th Reports

SHRI MILIND DEORA (MUMBAI SOUTH): Madam, [ beg to present the
following Reports (Hindi and English versions) of the Standing Committee on
Information Technology (2009-10):

(1)  Third Report on Demands for Grants (2009-10) of the Ministry of
Communications and Information Technology (Department of
Information Technology).

(2)  Fourth Report on Demands for Grants (2009-10) of the Ministry of
Communications and Information Technology (Department of

Telecommunications).

... (Interruptions)

3eTeT HRIGAT : HUAT 31T AU Hieh W g |

... (@agm)
12.04% hrs

STANDING COMMITTEE ON ENERGY
1st to 3rd Reports

3t o R aea (AqR): w2, § oo dadt wrlt |fifd (2009-2010) & Freferfad
gfcrdeT (fo= o SISl WRHR0T) IR Bl g -
1. @Y 2009-10 & folg e AT & SIMI DI AW & I A Y8l HierdeT|
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2. a9 2009-10 & g T4 IR TAHNT Ioll HATAT B SEMI DI AN B
R ¥ IR Hfraed |

3. ‘ol e wrHior [l A1 (IRSSIdlaTs) B Sraga’ & aR |
31d ufdded (14d @t W) # sfafde ReRel ® WReR g’ @ 8
W@Wﬁﬁwsﬁﬁm@

12.05hrs

STANDING COMMITTEE ON FINANCE
6th Report

SHRI BHAKTA CHARAN DAS (KALAHANDI): I beg to present the Sixth
Report (Hindi and English versions) of the Standing Committee on Finance on

“Inflation and Price Rise”.

... (Interruptions)

12.05Y hrs

STANDING COMMITTEE ON FOOD, CONSUMER AFFAIRS AND
PUBLIC DISTRIBUTION
2nd and 3rd Reports

SHRI VILAS MUTTEMWAR (NAGPUR): I beg to present the following Reports
(Hindi and English versions) of Standing Committee on Food, Consumer Affairs
and Public Distribution:

(1) Second Report on Demands for Grants (2009-10) of the Department of Food
and Public Distribution (Ministry of Food, Consumer Affairs and Public
Distribution).


B.K. Srivastava
(fd. by l1)
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(2) Third Report on Demands for Grants (2009-10) of the Department of
Consumer Affairs (Ministry of Food, Consumer Affairs and Public Distribution).

... (Interruptions)

12.07 hrs

(At this stage, Shri Raghuvansh Prasad Singh and some other hon. Members
came and stood on the floor near the Table)

... (cgaygm)

12.07 Y4 hrs

STANDING COMMITTEE ON LABOUR
3" to 7th Reports

SHRI HEMANAND BISWAL (SUNDARGARH): I beg to present the following
Reports (Hindi and English versions) of the Standing Committee on Labour:

(1) Third Report of the Standing Committee on Labour on the Demands for
Grants for the year 2009-2010 of the Ministry of Labour and Employment.

(2) Fourth Report of the Standing Committee on Labour on the Demands
for Grants for the year 2009-2010 of the Ministry of Textiles.

(3) Fifth Report on the action taken by the Government on the
recommendations/observations contained in the Thirtieth Report
(Fourteenth Lok Sabha) of the Standing Committee on Labour on the
"Functioning of the Employees’ Provident Fund Organisation’.

(4) Sixth Report on the action taken by the Government on the
recommendations/observations contained in the Thirty-third Report
(Fourteenth Lok Sabha) of the Standing Committee on Labour on the
‘Development Schemes for Handicrafts Sector( .
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(5) Seventh Report on the action taken by the Government on the
recommendations/observations contained 1in the Thirty-fifth Report
(Fourteenth Lok Sabha) of the Standing Committee on Labour on "General
conditions of weavers in the country — A case study of Sircilla
concentration zone of weavers’.

... (Interruptions)

12.08 hrs

STANDING COMMITTEE ON LABOUR
Statement

SHRI HEMANAND BISWAL (SUNDARGARH): I beg to lay a Statement (Hindi
and English versions) showing further action taken by the Government on the
recommendations/observations contained in Thirty-fourth Report of the Standing
Committee on Labour (2008-2009) (Fourteenth Lok Sabha) on the
recommendations contained in Twenty-seventh Report (Fourteenth Lok Sabha) on

“Sickness/Closure of Textile Mills’ pertaining to the Ministry of Textiles.

12.08 V4 hrs

STANDING COMMITTEE ON URBAN DVELOPMENT

Ist and 2nd Reports

st YRE AGa (WAYRN): A¥E HeAl, H e e el wm @f#fa (2009-10) &

N N N o

TfRad gfdded (3= a1 SiEsl HwepRon) IR Rl § -
(1) el R FAT &I M I AN (2009-2010) @ IX H AT BT ygal
yfdeed (Jegdl @l aW)
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(2) AR 3R TR RGN UL HATAT B M Bl A (2009-2010) & IR H
[T & AT TRiaeT (Jsgdi drd |9

.. ()

12.08 V% hrs.

(At this stage, Shri Shailendra Kumar and some other hon. Members came and
stood on the floor near the Table)

.. (cggem)

12.09hrs

STANDING COMMITTEE ON WATER RESOURCES
Statement

SHRIMATI ANNU TANDON (UNNAO): I beg to lay a Statement (Hindi and
English versions) showing further action taken by the Government on the
recommendations/observations contained in Tenth Action Taken Report of the
Standing Committee on Water Resources (2008-09) on the recommendations
contained in Ninth Report (Fourteenth Lok Sabha) on Demands for Grants of the
Ministry of Water Resources for the year 2008-09.

... (Interruptions)
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12.09Y hrs

STANDING COMMITTEE ON RURAL DEVELOPMENT
1st to Sth Reports

SHRI P.L. PUNIA (BARABANKI): I beg to present the following Reports (Hindi
and English versions) of the Standing Committee on Rural Development:-

(1) First Report on Demands for Grants (2009-2010) of the Department of Rural
Development (Ministry of Rural Development);

(2) Second Report on Demands for Grants (2009-2010) of the Department of Land

Resources (Ministry of Rural Development);

(3) Third Report on Demands for Grants (2009-2010) of the Department of
Drinking Water Supply (Ministry of Rural Development);

(4) Fourth Report on Demands for Grants (2009-2010) of the Ministry of
Panchayati Raj;

(5) Fifth Report on Action taken by Government on the recommendations
contained in the Forty-first Report of the Standing Committee on Rural
Development (2008-09).

... (Interruptions)

12.10 hrs

STANDING COMMITTEE ON SOCIAL JUSTICE AND
EMPOWERMENT
Ist to 3rd Reports

st et R dtem (8RR erener W, #§ AmIie =g 3R rfeRar Wt i wfifa
(2009-2010) & f=IfeRad Ufede Iegd H_al § : -
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(1) QIS R 3R AABIRGT HATAT B AT DI AN (2009-10) & IR H
RESIRIRCEST

(2) ST BT AT BT ST BT AN (2009-10) & IR H GO UfcrdeT |

(3) IUHERIDH A HATAT Bl IGMI B ARN (2009-10) & IN H AT Hfrde|

12.10 V4 hrs

STANDING COMMITTEE ON PERSONNEL, PUBLIC GRIEVANCES,
LAW AND JUSTICE
35™ and 36™ Reports

M AI wETA g (VITAQR):  ofemel weledl, # &iffe, i Rrerrd, A ok =
et ot AfAfa & f=forRad afde (f2=e) den ol Awheon) |91 e IR Il § -
(1) "de Remd farg &3 & ax d§ a@fifa & 207 ufddes # efafd<
RIETREN/fewldr R WReR & "H-Te-HRIaE SRI" S ) H 3597 Ufaded |
(2) "<fqer (108ai Gee) fade, 2008" @ N H 369 ufdeT E

12.10 % hrs

STATEMENT BY MINISTER

Status of implementation of the recommendations contained in the 41%
Report of the Standing Committee on Agriculture on pricing policy for
Agricultural Prodcue, pertaining to the Ministry of Agriculture.

MADAM SPEAKER: Now, item no. 27. Prof. K.V. Thomas.

... (Interruptions)


skb
Fd. by m
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THE MINISTER OF STATE IN THE MINISTRY OF AGRICULTURE AND
MINISTER OF STATE IN THE MINISTRY OF CONSUMER AFFAIRS, FOOD
AND PUBLIC DISTRIBUTION (PROF. K.V. THOMAS): Madam, on behalf of
my senior colleague, Shri Sharad Pawar, I am making this statement on the status
of the recommendations contained in the Forty First Report of the Standing
Committee on Agriculture (2008) on Pricing Policy of Agricultural Produce in
pursuance of the Direction 73-A of the hon. Speaker, Lok Sabha.

The Standing Committee on Agriculture examined the Pricing Policy of
Agricultural Produce and presented its Report to the Lok Sabha on 22™ July, 2008.
The Report contained 12 recommendations. The Action Taken replies of the
Government were sent to the Committee on 16™ July, 2009. The status of the

recommendations of PSCA is indicated in the statement enclosed.

... (Interruptions)

MADAM SPEAKER: Now, the House stands adjourned to meet again at 2 p.m.

12.11 hrs
The Lok Sabha then adjourned till Fourteen of the Clock.

14.00 hrs
The Lok Sabha re-assembled at Fourteen of the Clock.
(Mr. Deputy-Speaker in the Chair)
THE MINISTER OF PARLIAMENTARY AFFAIRS AND MINISTER OF
WATER RESOURCES (SHRI PAWAN KUMAR BANSAL): Sir, may I seek
your kind indulgence for one small matter?
MR. DEPUTY-SPEAKER: Yes.

... (Interruptions)
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SHRI PAWAN KUMAR BANSAL: Firstly, I would seek your permission to
move that the House do agree with the Tenth Report of the Business Advisory

Committee presented to the House on the 16™ December, 2009.

14.0 %> hrs

(At this stage, Shri K. Narayan Rao and some other hon. Members came
and stood on the floor near the Table.)

MR. DEPUTY-SPEAKER: Are you asking about Item No. 29?
SHRI PAWAN KUMAR BANSAL: Yes, Sir.
MR. DEPUTY-SPEAKER: Okay.
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14.01 hrs

BUSUNESS ADVISORY COMMITTEE
10™ Report
SHRI PAWAN KUMAR BANSAL.: Sir, I beg to move:

“That the House do agree with the Tenth Report of the Business
Advisory Committee presented to the House on the 16™ December,
2009.”

MR. DEPUTY-SPEAKER: The question is:
“That the House do agree with the Tenth Report of the Business

Advisory Committee presented to the House on 16™ December,
2009.”
The motion was adopted.
... (Interruptions)
SHRI PAWAN KUMAR BANSAL: Sir, there are just two Bills to be introduced;
and the Matters under Rule 377 may be laid on the Table of the House...
(Interruptions)

MR. DEPUTY-SPEAKER: Okay. Item No. 30 -- Shri Pranab Mukherjee.

... (Interruptions)
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14.02 hrs

COINAGE BILL’2009, Bill 2009*

THE MINISTER OF FINANCE (SHRI PRANAB MUKHERJEE): Sir, with your
permission, I beg to move for leave to introduce a Bill to consolidate the laws
relating to coinage and the Mints, the protection of coinage and to provide for the
prohibition of melting or destruction of coins and prohibit the making or the
possession thereof for issue and for matters connected therewith or incidental
thereto.

MR. DEPUTY-SPEAKER: The question is:

“That leave be granted to introduce a Bill to consolidate the laws
relating to coinage and the Mints, the protection of coinage and to
provide for the prohibition of melting or destruction of coins and
prohibit the making or the possession thereof for issue and for
matters connected therewith or incidental thereto.”

The motion was adopted.

SHRI PRANAB MUKHERIJEE: Sir, I introduce** the Bill.

... (Interruptions)

* Published in the Gazette of India, Extraordinary, Part-II, Section-2, dated
17.12.09
**Introduced with the recommendation of the President.
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14.02 hrs

SALARIES AND ALLOWANCES OF MINISTERS
(AMENDMENT) BILL,2009*
MR. DEPUTY SPEAKER: Item No. 31 — Shri P. Chidambaram.
... (Interruptions)
THE MINISTER OF HOME AFFAIRS (SHRI P. CHIDAMBARAM): Sir, I beg
to move for leave to introduce a Bill further to amend the Salaries and Allowances
of Ministers Act, 1952.
MR. DEPUTY-SPEAKER: The question is:
“That leave be granted to introduce a Bill further to amend the
Salaries and Allowances of Ministers Act, 1952.”
The motion was adopted.
SHRI P. CHIDAMBARAM: Sir, I introduce the Bill.

... (Interruptions)

SHRI PAWAN KUMAR BANSAL: Sir, Matters under Rule 377 may be laid on
the Table of the House.

* Published in the Gazette of India, Extraordinary, Part-II, Section-2, dated
17.12.09



17.12.2009 52

14.03 hrs

MATTERS UNDER RULE 377 *
MR. DEPUTY-SPEAKER: Hon. Members, the Matters under Rule 377 shall be
laid on the Table of the House. Members who have been permitted to raise
Matters under Rule 377 today and are desirous of laying them, may personally
handover slips at the Table of the House within 20 minutes. Only those matters
shall be treated as laid of which slips have been received at the Table within
stipulated time, and the rest will be treated as lapsed.

... (Interruptions)

(i): Need for doubling of Madurai-Tirunelveli-Kanyakumari railway line

SHRI S.S. RAMASUBBU (TIRUNELVELI): Tamil Nadu is lagging behind in the
development of railway network in the country. Various railway works like gauge
conversion, electrification and new lines pertaining to the State are running much
behind the schedule due to inadequate fund allocation and cost escalation.

One of the important projects is doubling of Madurai-Tirunelveli-
Kanyakumari Section. Madurai, Tirunelveli, Courtalam, Nagercoil, Kanyakumari
are important tourist places of attraction in southern Tamil Nadu. Large number of
people from within the State and abroad are visiting these places throughout the
year. There is a heavy traffic on this route and people going to Rameshwaram and
Trivandrum are also using this route.

Presently doubling of railway line has been sanctioned for Villupuram-
Dindigul section. Ongoing doubling work between Dindigul-Madurai is likely to
be completed shortly. Hence, doubling of line between Madurai-Kanyakumari via

Tirunelveli should be taken up on priority. At present, there is a single line on this

* Treated as laid on the Table.
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route. People visiting various tourist places of importance are facing lot of
difficulties, because of capacity reduction, railways cannot introduce more number
of trains to meet the increasing demand of passengers. If double line is laid, the
people residing at Maniyachi, Virudhunagar, Kovilpatti will also be benefited as it
will open connectivity to those places. There is also simultaneous demand from
Kerala for doubling of Nagercoil/Kanyakumari-Trivandrum Section. This will
facilitate large number of tourists visiting both the States. Number of trains which
were running up to Madurai earlier have been extended upto Tirunelveli in the
recent years. If the doubling of Madurai-Tirunelveli-Kanyakumari becomes a
reality, it will facilitate large number of people from all parts of the country
visiting Tamil Nadu and Kerala.

I, therefore, urge upon the Hon’ble Minister of Railways to take up the
work of doubling of Madurai-Tirunelveli-Kanyakumari railway line on priority

basis and allocate adequate funds for the project.
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(i1): Need to undertake inter-linking of rivers in the country

SHRI N.S.V. CHITTHAN (DINDIGUL): Floods are caused by extensive
deforestation, leading to increase in the height of the river bed due to silting.
During rains, the absence of top soils repels water seepage into the ground,
thereby renders the area dry during non-monsoon periods.

India has seven major river systems and hundreds of associated rivers and
tributaries. While some like the Brahmaputra and Krishna River Systems are
causing destruction of life and property through floods, others like the Cauvery are
almost dry causing panic and alarm to those dependent solely on it. The paradox
of the country languishing due to the excess and deficit of water at the same time,
led to the birth of the Plan for Inter linking of Rivers.

The two major components of the plan are the Himalayan and Peninsular
components. The aim is to link 37 rivers in the country through 30 links, 14 in the
Himalayan component and 16 in the Peninsular. By routing surplus water to water
deficit areas, flood and drought situations are expected to be alleviated and a host
of other benefits such as increased water for irrigation and drinking, generation of
hydro power and other garnered.

It is high time that our Government should focus its attention in the most

needed project of inter-linking of rivers which is the need of the hour.
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(ii1): Need to make proper arrangements for procurement of paddy from the
farmers in Uttar Pradesh

S T oA g (TR HEIG, WA ARBR 1 [HAHl Bl OF DI BAd BT S Jod
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T dIATS IUS & folg | fHAMI BT qred Br qioiR | AT fQ=Ifordi &l &F Jod R AUl
o 9o ® oy ared g TS RET ©

T A B (P A g A g $Y B W U doblel IR G WG Bl gael
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(iv): Need to expedite the disbursal of educational loan to eligible students in
Kancheepuram Parliamentary Constituency, Tamil Nadu

SHRI P. VISWANATHAN (KANCHEEPURAM): On August 27, 2009 the Union
Cabinet approved a scheme to waive interest on educational loans given by banks
to economically weaker students for higher education.

On 31 August, 2009 an educational loan mela was held in my constituency
Kancheepuram and 32 participating banks received over 4500 applications from
the students.

Now, even after 3 months, the banks have not disbursed the loans to most
of the eligible students.

The academic session has already started in the educational institutions but
the students are not able to pay their fee, as they are awaiting loan from the banks.

Many of them are seeking loans from private lending agencies to overcome
the problem.

The interest waiver scheme covers the entire nation and the very purpose of
the scheme will be defeated if the loan does not reach the students in time when it
1s most needed.

I request the Ministry of Finance to implement the following suggestions
immediately.

(i) To direct the banks to disburse the loans to all eligible students within a
specific time period of 60 days to 90 days.

(i)  To put up a dedicated website of Finance Ministry where students from all
over the country can access information, register their queries and make
complaints regarding the scheme.

(iii)  To have a toll free interactive contact number to receive and attend the

complaints and comments from the students.
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(v): Need to open the Railway Gate No. 93 on Ahmedabad-Khedbrahma
railway line in Himmat Nagar, Gujarat for the benefit of villagers of the area

it Ae=RiE @, e (WeRsieN): ARG, # UG WETH | AT Xl #Al St &1 e
BT HIAT AT § b AN AHAH &F |avdbiol ([oRM) § Sl ¥ offsd foHd TR 4
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(vi): Need to undertake repair of Railway under-bridge at Utaran in Surat,
Gujarat
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(vii): Need to set up Memorials in honour of Dr. B.R. Ambedkar and other

renowned Dalit leaders in various parts of the country
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(viii): Need to spread awareness in the society to check violence against

women

DR. RATNA DE (HOOGHLY): Violence against women is a global phenomena.
It knows no bound with regards to age, ethnicity and social status. The victims of
domestic violence suffer physically, mentally and psychologically. The rising
incidence of domestic violence is a cause for great concern. In our country the
total number of crimes reportedly committed against women were 1,55,553 in
2005. It has increased to 1,85,312 Nos. in the year 2007. The crimes committed
against women are (1) rape (2) Kidnapping and abducting (3) Dowry death (4)
Torture (5) Molestation (6) Sexual harassment, (7) Throwing of acid and
(8) International trafficking. It must be noted that the best legislation, without the
resultant change in the attitude to the issue of domestic violence, will fail to
produce the desired result. Awareness of the male dominated society and change
of attitude as a whole, can only solve the problem. Therefore, adequate steps

should be taken to create awareness in the society to tackle the situation.
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(ix): Need to undertake the construction of Kollengode-Thrissur railway
project and expedite the gauge conversion work from Madurai to Kollengode
via Pollachi

SHRI P.K. BIJU (ALATHUR): Kollengode-Thrissur railway project was finalized
nearly 70 years ago. But construction of the line was not taken up due to unknown
reasons. Kollengode and Thrissur are important railway stations and, therefore,
connecting these two stations by a short route through Alathur and
Vadakkencherry, may facilitate much convenience, benefits and income is
expected. The completion of such a railway route will give easy access to many
tourist places in Alathur constituency like Nelliyampathi, Parambikulam,
Mangalam Dam, Pothundi Dam and Peechi Dam and more importantly to pilgrim
places like Guruvayoor, Palani, Rameshwaram and Madurai. This railway line will
be a boon to pilgrims and an excellent trade route connecting Tamil Nadu and
Kerala. At Present the passengers reaching Thrissur have to travel 86 Kms through
Palakkad to reach Kollengode and there from to Pazhani-Dindugal, Madurai and
other important places. If the proposed route is constructed, more than 30 Kms can
be saved for travelling to the above mentioned places and money and time can be
saved to a considerable extent. Moreover, the expenses of railway can also be
reduced to much extent. The gauge conversion work from Madurai-Kollengode
via Pollachi has been much delayed and it is requested to complete this project at
the earliest. I, therefore, urge the Government to materialize this important project
and also to complete the ongoing gauge conversion work from Madurai to

Kollengode via Pollachi at the earliest.



17.12.2009 61

(x): Need to undertake measures to make Integrated Child Development
Services Scheme more effective

SHRI PRASANTA KUMAR MAJUMDAR (BALURGHAT): Integrated Child
Development Services Project, which is working for giving various health and
nutritional care services to the mother and child in our country, is very much
effective. But, still it is very much lagging behind from its needs to serve the
increasing number of cases related to mother and child. Besides, its per capita
expenditure is very low. There are various needs of these centres for which the
services have been hampering. My proposals are (1) The number of centres should
be increased corresponding to the increase in number of mother and child case in
the respective areas. (i1) The per capita expenditure towards feeding and other
services should be increased corresponding to the present hike in prices of
essential commodities (iii) Immediate steps should be taken for the constitution of
centres for running the Project from its own building (iv) A health unit each may

be constituted for at least 10 centres.
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(xi): Need to protect and maintain the wakf properties for the benefit of the

socially and economically backward Muslim Community

SHRI THOL THIRUMAAVALAVAN (CHIDAMBARAM): Wakf properties in
the country have got a traditional history of about 800 years and they were granted
by the Islamic rulers of yesteryears to benefit the poor and the deprived sections of
the society. Wakf Boards have got huge assets next only to Defence and
Railways. More than 70 per cent of those properties have either been encroached
or taken away by unscrupulous people over the years. Many of the problems like
poverty, unemployment and educational opportunities of the minority community
could have been solved even with the 30 per cent of available Wakf properties.
Guided by the Walk Board Act of 1954 and 1995, 35 Wakf Boards have been
constituted throughout the country of which many are defunct. Now, there is a
need to have a re-look at the management of these properties throughout the
country so that the Islamic minority community will be really benefited. This is
urgent and necessary in the wake of poor management by certain Wakf Boards in
some States. For instance, in Bangalore, a hotel worth Rs. 500 crore is paying a
meagre sum of Rs. 12,000 to the Wakf Board as monthly rent for the 5 acres of
land on which that star hotel has been raised. In Mumbai, a prime land measuring
4,532 sq. ft. has been sold by the Wakf Board for a meagre Rs. 16 lakh to a mega
corporate body. In Andhra Pradesh, the State Government itself has taken over
about 6,000 acres of Wakf land giving away a considerable size of land to NTPC.
Hence, I urge upon the Union Government to take effective steps to protect
and maintain these properties for the benefit of the socially and economically

backward people from this minority community.
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14.03Y; hrs

DISCUSSION UNDER RULE-193
INCREASE IN NAXALITE AND MAOIST ACTIVITIES IN THE
COUNTRY

MR. DEPUTY-SPEAKER: Now, Item No. 37, discussion under Rule 193 — Shri
Basu Deb Acharia.

... (Interruptions)
SHRI BASU DEB ACHARIA (BANKURA): Mr. Deputy-Speaker, Sir,
widespread violence by the Maoist and the characterization as the biggest threat to
internal security by the Government of India, has brought the issue of Left wing
extremism to the fore... (Interruptions)
MR. DEPUTY-SPEAKER: Nothing will go on record except the speech of Shri
Basu Deb Acharia.

(Interruptions) ... *
SHRI BASU DEB ACHARIA : What we have been witnessing is that since 2004,
the incidents of violence by the Maoists are increasing year after year. During
five years, from 2004 to 2009, 3,336 persons have been killed in 7,036 incidents in
14 States... (Interruptions)E
14.0S hrs

(At this stage, Shri Sansuma Khunggur Bwiswmuthiary came
and stood on the floor near the Table.)

... (Interruptions)
MR. DEPUTY-SPEAKER: Please sit down. Please go to your seats.

... (Interruptions)

JUTEAE HEGA: HUAT MY AU-IAUAT I T8 Y|

... (cgagm)

* Not recorded.
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IJUTEAe AEIGd: T8l 9gd AecdqUl AV R T8 8l J&! 8, HUAT MY JY-3UH R W SV |
.. (oraE)

IUTeAE WESd: % Iad AR S & 91 & Rebrs W Syt

() *
SHRI BASU DEB ACHARIA: This year, 1,976 lives were lost. Out of which, till
November, 2009, 876 persons were killed because of Maoist violence....
(Interruptions) If we add the figure of the persons killed during the month of
December, the figure will reach 900. Since 2004, from 587, the number increased
to almost 1,000.... (Interruptions) Who are the targets of these Maoists? ...
(Interruptions) Who are being killed by the Maoists?... (Interruptions)
14.07 hrs

(At this stage, Shri K. Narayan Rao and some other hon. Members
went back to their seats.)

(At this stage, Shri Sansuma Khunggur Bwiswmuthiary went back to his seat.)

* Not recorded.



17.12.2009 65

#t RS TG (AAYRT): Jureel S, AN IR FYH Y Yo% b G AN 999 2| q8@i
3T BTlTd 3128 7l &l feld &1 Wi | S 981 $B Al & ] 8 5 gl § id
Fdes Tl o agad e St @ fede diep iR Gars &1 F dal, Jol e & St 77 I8
T W U, S TP e DI J&T dlai BT HIbT ¢ < dlfch I8 3T+ 91 Dl I 9 &I 39
TRE W SN Y el & &, SID! d1d DI BIg Aol WS @1 &, <% W el S 7 jeT & MR qed
A €l 9 @1 2. (FaEE) 31U 93 Sey, # 3Mus oy & dret <@ gl

IUTEA HEIGT, WX IT Hedl § [ Y UiE e fig Jowr arel A 96 Bl 3R
3 T d1el ofs aTel AT 9 BT dlel & fofg § Qe . (@@eE) |ard I8 © 6
e g Ay . (@agr) A I At 8 b S ward aged a9l ’8 §, 98
I HEAQUl WaTd 1 MU Sl 914 IGHAT A6 8, S @A Bl BM BRY R Fad Bl ge
QY| 89 AT gag | I8l 93 T

IYTEE AT, AN MUY fded § f& oy uiw fime 3= dem & forv < @fvgl
SUTY HEled, A oMUY fau) ® % oy uiw fee s ¢ dfvg uiw e sny uew &
M Bl < QY SR @1 e S« AU L (@gu) Ife smu wewd B, dr UEr
HIY ... (ag™) I8 3% T8 2 fF TR F7R R TS B 7T T S| MY 370 qIa B @
TTEd g, a1 3y Rl F amud faeh we 5 o 9% Wy © Afl
IUTEAE BT : AT G D 4G b AJAR § & &, ARRURIEG I H dref Bl gAfd
AT €| dadl U ATEH! dlel | g aiferg |

... (cgagm)

SHRI BASU DEB ACHARIA : The situation is very volatile. The Government
should also come forward with a statement.

SHRI PAWAN KUMAR BANSAL: Let us work out a way in which we can run
the House. 3R 9 dia T @T8d &, a1 d dlel 3N ¥ 915 U geR A ol 3R U IR A
el 3R IS 39 fouy W a1 R N AT I a1 918d ©, af 9 At 9lt of, <ifed |9
AN U 19 ARM A He, I9 899 delil| I &l Bl a1y P I U+ a1 &g « 3iR
R dat 3T & Brow o a1 Y| I8 78 81 A1y SAle Ugel PHuAT 3 I a1 BR
Sl
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IUTEAE WEGH : HUAT 46 18T 3T JIfey |

SHRI K. NARAYAN RAO (MACHILIPATNAM): I request everybody to hear a
few words from me.

3it gomw Rig area (F9qR): SuTede Sft, S19 J dleldl, A1 91 8F T8l dlerdl | 89 W Al
qreitl| B4 Al A1 U AT e 2l ... (geT)

N N TG (WROT): SUE ALY, NI DIPIER & 31 QAT YR THHGRR St ok
a1 W & AN Bl dla Bl AGAN < F §, I8 AP T8l ol WEled, IE UP VAl WaxATh
TR 2 P WU & WU H YT I 98 9N A B T8 2] I§ AHSA bad A b
A T8 81 T Al 7 39 SRifAd R faur 21 3 9REs ©, ¥ fER 2, 3 STR WAV g,
SRE 2, ...(FqgH) I 39 A9 W 989 B! &, Al DIy Yb SC a PR QoY 3R S@i-
gl W WAl I3 @ B, dgi-d8l b AR DI 39 9849 H YT B AfY] $89H IR Y,
SREs, fdeR, diad, dei-dwel a9 gael @ A g, Ffdeied 9 e STRiEd 8
Bfhy, ... (au) gAYl SAAY Th ST T BHRISY 3R I ST B, Sl 989 HRAT AR &,
I A & g HRY| uget ST TT FRSVI .. (@)

IUTEAY HEIGH : W9 37T AN, 9 AW R UHHG T8l o, A A 59 AV B W[ &_al §
iR 3@ # s S}[a MmaTd S B 37U 91 HE & oy e <& gl

SHRI BASU DEB ACHARIA : Now they should come forward with a solution.

They announced creation of Telangana without consulting anybody. ...(=am)

#it a9 HAR §9A : 9Gad AR Sfl, AT YT I Y DY | .. (Faer)

st IRe ATeq : U SN, fhelgieot A ¥ed I |d, S9d folv Udh Il & fb 59 fawg
W I PH B & SMY 3R IS 918 Dls U dRE T R ol oY, o ) A1 Al A
HER I A Bl TS, B A | ... (FagH) 3l A FeT g b g T8 raedd © b
S AT A W 39 AW W Al 91ed §, Sl (@l Sgl . (@)

SHRI BASU DEB ACHARIA : 1 was referring to the persons who have been

killed by Maoists. Most of these persons are........ (Interruptions)
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14.14 hrs

(At this stage, Shri M. Venugopala Reddy and some other hon. Members came
and stood on the floor near the Table.)

... (Interruptions)
MR. DEPUTY-SPEAKER: The House stands adjourned to meet again tomorrow
the 18" December 2009 at 11 a.m.

14.15 hrs

The Lok Sabha then adjourned till Eleven of the Clock
on Friday, December 18, 2009 / Agrahayana 27, 1931 (Saka).

B



R P Mittal
Cd. by Shri Sharad Yadav)
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